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NOTIFICATION

No.F.14(32)/LA-2006/ - The following Act of Legislative Assembly of the National
Capital Territory of Delhj received the assent of the President of India on the 16™
January, 2007 and is hereby published for general information:-

“THE DELHI MUNICIPAL CORPORATION (AMENDMENT) ACT, 2007
(DELHI ACT 1 OF 2007)

(As passed by the Legislative Assembly of the National Capital Territory of Delhi on
the 8" January, 2007).

[16™ January, 2007]
An Act further to amend the Delhj Municipal Corporation Act, 1957

BE it enacted by the Legislative Assembly of the Nationa] Capital Territory of Delhi
in the Fifty-seventh Year of the Republic of India as follows: -

1, Short title and commencement.- (1) This Act may be called the Delhi
Municipal Corporation (Amendment ) Act, 2007.

R,

) It shall come into force at once.

2 Amendment of -section 3.- In the Delhi Municipal Corporation Act,
1957 (66 of 1957), for the first proviso to sub-section (6) of section 3, the
following proviso shall be substituted, namely:-

“Provided that the total number of seats shall in no case be more than

r ,‘
three hundred or less than two hundred and seventy-two:

akésh 1)
Joint Secretary (Law, Justice & L.A))
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